Annexure-6

Name of the corporate debtor: Global Infonet Distribution Pvt. Ltd. Date of commencement of liquidation: 21.08.2020 (Certified copy of order issued on
27.08.2020 by Hon’ble NCLT) List of stakeholders as on:01.12.2022 amended after order dated 16.11.2022 (Copy of order uploaded on portal of Hon’ble
NCLT on 25.11.2022) u/s 42 of IBC, 2016
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